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dAdhcd
11 TS 2025

fawr:  f9eR s BT AEfoie Sxaifica @hargd (Bihar State Corporate Social

Responsibility Society) & o<1 & Hee # |

FHU AfAFREE, 2013 B GRI—135 H IeolRgd UIEAEE & dEd AT Hufrdl & foag ee
M BT 2 Ul HIRURE AmIfe SaRaryicd (CSR) &R @@ fhar S ifart € | Saa srfafeaw
% ded CSR WfAfAfeRl &= & seg® ®ul-Al /Firedl /Al Pl awdd FiaeT UaH dd &
forg I # ravae AiTee aRe fAeRid fhar SIHT saed & |

2. foRr @ 20220—23 # 9RA H g CSR Fder 29,996.92 FRre w0 oI, Sdfdh B8R #
SHS! IUAT 235.37 BRI wUI ofl, St b gl AR #1 1 ufoera |+ &9 2| 59 H CSR 71
H @ By ST BT JUR FHEAN 8 | U Xog H Ul & CSR a9 &7 gerdr o 3R g
I & oY BIS AR aRelT T8t 2 |

3. 9H & AP H Isg H CSR ARl &1 g9 a9+ vd CSR & Hag 3§ WRBRI
feer—frder & argure g, dam CSR B wamai, uRANHT Ugad, 9HeRl & Frgfad dem
IRERIAT WU &R & Iqaed W ey I WG HRURS AHISTS SRala AT &1
To farar T §

e e o — e

i, | vem wfe, faa v ([@sa fam) - | W e

iii. | 3R g&=& wAfera /v dfd /dfed, S faum - NE

iv. | R I |fed /Y dferd /e, e ud - A
faer favmT

v. | 3R g |fed / year dierd /died, ey {9 - e
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vi. | IR =g Afra /e afed /|, TR et gd — RESS
Jmard faqmT
vii. | TR g& |fa /verd e /|feE, R faurr - q
viii. | 3R 9= |dfda / verm |fed /|fed, | T - e
ix. | 3R & |led /Y Adierd / Aied, Fehiival faHmT — NESY
x. | AR = Aled /Y dferd /e, gemed] o - NES
Xi. | R = ierd /Y At /i, qrier fder - q
favmT
Xii. | IR g AfId /e afed /|, FHS Hedol — RESS
Xiii. | IR &I g / yar died /e, Teuaedd - RES
PHeaTor fIRT
Xiv. | IR &I e / year died /died, befl, dpld — RESS
wq gar faqmT
xv. | IR g AfId /e afed /afed, 9y vd Aol — RESS
e T
xvi| 3R = Af¥a /vae | /|feE, aee g - NESS
grdfdray favmT
xvii,| TR g&I Aferd / yar died /died, 519 S - RESS
4. I WRIG PRUNC AMINTD ITRGIIE AT I Ugell 48P (adld— 11.03.2025 Pl

T AfE, [A8R BT sregear § JRITd B TS | I9d 9od H [98R 57 CSR ANTEEl & o+ &l

ol forar |

5. Jg ANTsel I5g ¥ CSR a9 &7 gerdr <4 & forv "aamgel goiieor srfafead, 1860

@ dqEd Usiiqd Uh Sl gdbls anfl | HIUHR sl 49 %0 9 HigaaR aRaresmeil &

gfauredl, rgHeTddal a1 SRRl B e el ffeR Isa sikuRe wrfae
XTI WHTgel (CSR Society) @ Tod & e Igaed &1 |

51

5.2

53

54

55

5.6

5.7
5.8

5.9

TR H HIRARS AHINNS IaREII@ (CSR) | Hefd agawem § awdd weed]
T |

T H HITHR (CSR) uiRRerferasl 3 &I wwrad a9 2q JATIRIHATgaR
i, femm—eell ok wuvEmsll & f[AerT 1 gH a9 |

PSUs / ®RURE / AfITITd qramell | HiRuRe dmiie Saxerfya (CSR) Fund
& GO R B ITAN DI GEARFT 7|

Y & [ urrfiedmall iR Ul S| 2013 @1 IggE-VIl & JTH
gRATTs & Al (Shelf of Projects) TR &=AT| HITHAR ARSI Pl
FAFT IRASTR BT T & AWHAR UIeed W JAldg I DI GAeT yae
PRAT |

I B yrIfAEarsll @& rgwd CSR uRamHT ywdral & fafor # #Anfes= <=
3R Shelf of Projects @ ArRTH | SIS ®I AR g7 |

aEiTe—afde iR wafareiia gHIfcdl & |HEE g Fararl (Innovative)
T |aq BRI YUTTell DI GIedTad o |

Ui, TRHRI ORIl Td IR ARG e & drd AR $f g rd o |
g H Jepse CSR MM & folw e ararell gd fbareae qoifal &l
T / QRERd AT |

T W CSR AT &1 767 HRAT Ud ANERM UG & |

6. 39 ARIEC! BT AT W 99 (Memorandum of Association) @@ =\ g
faf=@ (Rules and Regulations) &nm, el ufd s@wfieT—1 U6 2 & w4 H Hoi'd 21 39
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ey H fIgR s CSR AMEdl & o+, Sqeydi, Biew, qfi¥@l ud wifaqdl, d& @rar sare,
HRIGRI AT BT T, oRaT Ud FHeToT Nfe &1 fawR § Seog fhar 11 2
7. 39 A &1 TR fMmT A fMmT g ud sHe IR fRerg & udd eremet
fIeR AR & g7 Afe@ e, e FeeE vd FEavr 4 98 dEe aR &l |
7.1 R w~u RuURe amive St (ivwsm) wiwarsd & Il e
®T o4 o1 ®u 7 2:—

1. | 9= 9f¥d, [98R WRaR — feger

2. | faor g, fd8R WRaR - \STTEdE

3. AR PR AT /9L |fed /|fed, - RESUISIEC
oy fawmr

4. AR PR AT /9L |fTd /|l - qe
ey T

5. AR PR AT /UL |fed /|fed, - qe
fRretr fawmT

6. IR PR AT /UL |fad /Afed, - qe
qer feHTor T

7. AR PR AT /UL |fad /|fed, - qe
JTIOT B fa9RT

8. IR PR AT /UL |fed /Afed, - qe
ST fawmT

9. | R g Af¥a /v Afed /|ied, udiere, a1 | — SE
Ud SR gRac T

10. | 3R g Afea / 9er |fed /i, - qe
UY] U AR G 9T

1. | R g Afea /e |fea /i, - [
AT Ud fder faamT

12. | W PR QUG /9eH |fed /|l - qe
NERSKIEERELIU

13. | W X QYT /9L |fd /|fed, - qe
AT TRy JYFAJFOT fAUTT

14. | W X QYT /9L |fd /Afed, - qe
HHETST HedroT famT

15. | JUR I QYT /UL |fTd /Afed, - qe
TR Jera vd 3marg fawmT

16. | JUR I QYT /UL |fed /|fed, - qe
EaREKIE

17. | W = AT /9L |fd /|fed, - qe
T faerT fawmT

18. | 3R g Afea / yer |l /i, - [
DT, TP Ud gar faamT

19. | W I AYT /U&= |fad /|ferd, - qe
wg_ feor famT

20. | 3R ¥ fea /ver Afdd /|, - qe
RASIRCLIR

21, | 3R H= Hlea /ver didd /i, - qe
Rieq faumT

22. | SMYFd—He—Hlera, dIorsg dHR 9T - SRS

23. | TR Y& Wfea /v dfed /died, sregferd oifd | — qe
T SO Hearor faumT

24, | TR H= Afea /v dfda /i, - qe
ST e famT
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72 39 ATz # srdeRoY wfafy @1 N e frar war 7 e semerar faa fawmT
@ UgH Afgd H qAT s9H AR e & 9ewl W W §B 9afd UeIeRy
(Fgad dfea & g ¥ IR) WA BN |

feer wsa CSR srdeRefl wfifa &1 w67 faa shm-

1. AR PR AT /e afed /|l fad famr — IreTe

2. AR PR AT /e |fera /diera, fad f[a6mT grr — qe
T faRly g R & Uiy dfaa

3. AR PR Afd /e afed /afed, ST Q9T giRI — BESS
AT Ggad Aieg WR & UGIEhR]

4. AR PR AfId /e aferd /e, Ao gd fdar — RESS
T gRT 1T WYaa |fe WR & UeIen)

5. AR PR Afd /e aferd /i, Weed fanT gRT — BESS
AT Ggad Aieg WR & UGIEhR]

6. AR P AfId /e afed /aferd, — BESS
TR A6 Td AEr T gRT AT Agad |fd
TR B UGN

7. IR XY AT /eI |led /|l — qe
et faumT g1 AT Wgad Ao wR & geIiEery

8. AR PR AT /e |fed /|ferd, grior faerd — qe
T gRT AT AYad |fa ®R & UsIarR

9. IR PR AT /eI |fed /|l — qe
gl fToT fMTT gRT AT Wgead |fd R &
EEUBEAN]

10. | W Y=g AfId /U |fd /|t — BESS
o= fEior fa9RT gRT T SyYad aftd wR &
CHIBEIR

1. | TR = AfIa /ya |fua /afera, e s e — RS
gRIT AT Fgad Afd Wk & URIadRy

12. | AW Y=g AfId /e |fed /|t — BESS
S WA 9T gRT AT 69 e WR S
CHIBEIR

13. | W IR QYT /9 |fed /|fed, — qe
Jlh TR JAMIA TN gRT 1A A Ao
TR S UGB

8. 39 WSSl & Haled & fory fad fqmT g1 ufray arga™ (Grants-in-Aid) @& %4 #
3 SUATET RIS ST |

9. fER =0 PRURS AMING STREIE  (HTHR) ANAES!, ANEe! Yae 1860 H
e @ fAfr & Rt B |

10. IR R 19 HFURYE gRT fab— 08.07.2025 BT Ha WH— 15 & WU H Wil

I B |
faeR—ISaUTe ® TRy |,
< feemy,
ueT_ afuq |




g e (SR, 17 SR, 2025

No:- 08/N.B.F.C.-09/2019-1115/Fin.
Finance Department

Resolution
11t July 2025
Subject: Regarding the establishment of the Bihar State Corporate Social
Responsibility (CSR) Society.
Under Section 135 of the Companies Act, 2013, it is mandatory for eligible

companies to spend 2% of their profits on Corporate Social Responsibility (CSR). To
facilitate the companies/organizations/individuals willing to undertake CSR activities
under the said Act, it is essential to develop an institutional mechanism in the state.

2. In the financial year 2022-23, the total CSR expenditure in India was
%29,996.92 crores, while in Bihar, it was only ¥235.37 crores, which is even less than
1% of the total amount. There is significant potential for CSR spending in the state.
However, there is currently no institutional framework in place in the state to enhance
and streamline CSR investments.

3. In view of the above, to facilitate CSR activities in the state, ensure
compliance with government guidelines related to CSR, and to establish a mechanism
for proposals, project identification, stakeholder engagement, and accountability, a

State-Level Corporate Social Responsibility Committee has been constituted as

follows:
i. | Chief Secretary, Government of Bihar - | Chairperson

ii. | Principal Secretary, Finance Department - | Member
(Nodal Department) Secretary

iii. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Department of Industries

iv. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Planning and Development Department

v. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Health Department

vi. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Urban Development & Housing Department

vii. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Education Department
viii. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member

Agriculture Department

ix. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Cooperative Department

X. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Panchayati Raj Department

xi. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Rural Development Department
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xii. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Social Welfare Department

xiii. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Minority Welfare Department

xiv. | Additional Chief Secretary/Principal Secretary/ Secretary, Art, | - | Member
Culture & Youth Department

xv. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Animal & Fisheries Resources Department

xvi. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member
Science, Technology and Technical Education Department

xvii. | Additional Chief Secretary/Principal Secretary/ Secretary, - | Member

Labour Resource Department

4. The first meeting of the State-Level CSR Committee was held on 11-03-
2025 under the chairmanship of the Chief Secretary, Bihar. In the meeting, it was
resolved to establish the Bihar State CSR Society.

5. This Society will be a legal entity registered under the Societies Registration
Act, 1860 to promote CSR funding in the state. The CSR Society will primarily act as
a facilitator, enabler, or implementer for CSR projects. The objectives of establishment
of the Bihar State CSR Society will be:

5.1 To ensure clarity in CSR-related arrangements in the state.

5.2 Facilitate the development of rules, guidelines, and frameworks, as and
when required, to strengthen the CSR ecosystem in the State.

5.3 To ensure mobilization and efficient utilization of CSR funds from
PSUs/Corporates/individual donors.

54 To prepare a "Shelf of Projects" aligned with state development
priorities and Schedule VII of the Companies Act, 2013. The Society
will facilitate CSR Stakeholders to list selected projects on the state's
CSR portal.

5.5 To provide guidance in developing CSR proposals in line with the
state’s priorities and simplify implementation through the "Shelf of
Projects."

5.6 To promote innovative and sustainable practices to address socio-
economic and environmental challenges.

5.7 To strengthen collaboration among companies, government agencies,
and NGOs.

5.8 To recognize and incentivize key donors and implementing agencies
for exemplary CSR contributions in the state.

5.9 To establish District-Level CSR Committees and provide them with
guidance.

6. The Society will have its own Memorandum of Association (MOA) and
Rules and Regulations, the drafts of which are attached as Annexures 1 and 2. These
documents elaborate on the structure, objectives, funding, accountability, bank
operations, formation of executive committee, accounting and auditing, etc., of the
Bihar State CSR Society.

7. The Finance Department will be the nodal department for the Society, and
the Chief Secretary, Bihar, will serve as its Chairperson and supervise its functions.

7.1 The Governing Body of the Bihar State CSR Society will be formed as
follows:
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1 | Chief Secretary, Government of Bihar. Chairperson
2 | Development Commissioner, Government of Bihar. Vice-
Chairperson

3 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Finance Department, Government of Bihar. Secretary

4 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Health Department, Government of Bihar.

5 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Education Department, Government of Bihar.

6 | Additional Chief Secretary/Principal Secretary/Secretary, Road Member
Construction Department, Government of Bihar.

7 | Additional Chief Secretary/Principal Secretary/Secretary, Rural Member
Works Department, Government of Bihar.

8 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Department of Industries, Government of Bihar.

9 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Environment, Forest & Climate Change Department,
Government of Bihar.

10 | Additional Chief Secretary/Principal Secretary/ Secretary, Member
Animal & Fisheries Resources Department, Government of
Bihar.

11 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Planning and Development Department, Government of Bihar.

12 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Water Resources Department, Government of Bihar.

13 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Public Health Engineering Department, Government of Bihar.

14 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Social Welfare Department, Government of Bihar.

15 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Urban Development & Housing Department, Government of
Bihar.

16 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Agriculture Department, Government of Bihar.

17 | Additional Chief Secretary/Principal Secretary/Secretary, Rural Member
Development Department, Government of Bihar.

18 | Additional Chief Secretary/Principal Secretary/Secretary, Art, Member
Culture & Youth Department, Government of Bihar.

19 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Building Construction Department, Government of Bihar.

20 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Energy Department, Government of Bihar.

21 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Tourism Department, Government of Bihar.

22 | Additional Chief Secretary/Principal Secretary/Secretary, Member
Commercial Tax Department, Government of Bihar.

23 | Additional Chief Secretary/Principal Secretary/Secretary, SC Member

& ST Welfare Department, Government of Bihar.
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24

Additional Chief Secretary/Principal Secretary/Secretary,
Labour Resources Department, Government of Bihar.

Member

7.2

An Executive Committee of the Society will also be formed under the
chairmanship of the Principal Secretary, Finance Department and will
include some of selected officers (Not below the rank of Joint Secretary)
of governing body members. The Executive Committee of the Bihar

CSR Society will be formed as below:

Additional Chief Secretary/Principal Secretary/Secretary,
Finance Department

Chairperson

One member, not below the rank of Special Secretary, to be
nominated by the Additional Chief Secretary/Principal
Secretary/Secretary, Finance Department.

Member
Secretary

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Department of Industries

Member

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Planning and Development Department

Member

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Health Department

Member

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Urban Development & Housing
Department

Member

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Education Department

Member

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Rural Development Department

Member

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Road Construction Department

Member

10

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Building Construction Department

Member

11

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Rural Works Department

Member

12

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Water Resources Department

Member

13

One member, not below the rank of Joint Secretary, to be
nominated by Additional Chief Secretary/Principal
Secretary/Secretary, Public Health Engineering Department

Member
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8. The Finance Department will provide the required annual grant-in-aid for
the operation of this Society.

9. The Bihar State CSR Society will commence functioning from the date of
its registration under the Societies Registration Act, 1860.

10. The proposal has been approved by the State Cabinet in the form of Item
Number 15 on dated- 08.07.2025.

By the order of the Governor of Bihar,
Anand Kishor,
Principal Secretary.

afiers, afdarea Jevmem,
fagR, 9o g1 wifela & gfed |

fagR "oTe (sraEnReT) 1251-571+10-Stodtodo |
Website: https://egazette.bihar.gov.in




